
Please wait... 
  
If this message is not eventually replaced by the proper contents of the document, your PDF 
viewer may not be able to display this type of document. 
  
You can upgrade to the latest version of Adobe Reader for Windows®, Mac, or Linux® by 
visiting  http://www.adobe.com/go/reader_download. 
  
For more assistance with Adobe Reader visit  http://www.adobe.com/go/acrreader. 
  
Windows is either a registered trademark or a trademark of Microsoft Corporation in the United States and/or other countries. Mac is a trademark 
of Apple Inc., registered in the United States and other countries. Linux is the registered trademark of Linus Torvalds in the U.S. and other 
countries.


Page  of 
                                                               
                                                                                                             
Form Language
MSME FORM I
 
 
Refer the instruction kit for filing the form.
1. (a)  Corporate Identity Number (CIN) of company
*
 2. (a)  Name of the Company
 (b)  Address of the registered Office of the company
[Pursuant to Order 2 and 3 dated 22 January, 
2019 issued   under Section 405 of the 
Companies Act, 2013]
 
Form for furnishing half yearly return with the registrar in respect of outstanding payments to Micro or Small Enterprises. 
 (b) Global location number (GLN) of company 
(c) *Permanent Account Number (PAN) of company
3. Initial return of outstanding dues to Micro or Small Enterprises Suppliers. 
 
(a) *Total outstanding amount due as on date of notification of this order
(b) *Particulars of the name of suppliers and amount of payments due
            Number of entries 
Financial Year
From
Financial Year
To
Name of Supplier
PAN of Supplier
Amount Due
Specify the date from which amount is due
Total
4. Regular half yearly return of outstanding dues to Micro or Small Enterprises Suppliers.
(a)*Total outstanding amount 
(b)*Particulars of the name of suppliers and amount of payments due
            Number of entries 
Financial Year
From
Financial Year
To
Name of Supplier
PAN of Supplier
Amount Due
Specify the date from which amount is due
Total
5. *Reasons for Delay in amount of payments due
DIN of the director; or PAN of the manager of CEO 
or CFO; or membership number of the company secretary
Designation
1.  Optional Attachments, (if any).
List of attachments
Attachments
To be digitally signed by 
 
Declaration
It is hereby declared that the information given in the form and attachments are true and correct with the best of my knowledge. 
 
Director or manager or secretary or CEO or CFO
Note: Attention is drawn to provision of sub section 4 of section 405 of Companies Act, which provide for punishment for any information statists which is incorrect or incomplete in any material respect. 
 
This eForm has been taken on file maintained by the registrar of companies through electronic mode and on the basis of statement of correctness given by the company
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